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(b) length of roads being laid and length already completed and expenditure

incurred thereon?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD
YESSO NAIK) : (a) and (b) Ministry of Home Affairs (MHA), has informed that the
Government has approved 1377 km. of border roads along Indo-Nepal border at an

estimated cost of T3853 crore.

In addition, Border Roads Organisation (BRO) is entrusted with the construction/
mmprovement of 269.05 km. of roads along the Indo-Nepal border at an estimated cost
of ¥ 1514 crore.

The details of roads completed and expenditure incurred for the above

mentioned roads is given below:

Sk Name of Length Total Cost Length of Expenditure

No. Agency (Km.) (T in crs) road laid incurred
(Km.) (T in crs.)

) BRO 269.05 1514 64.60 669.64

(11) MHA 1377 3853 24337 153827

Controlling air pollution

3193. DR. ASHOK BAJPAT : Will the Minister of ENVIRONMENT, FOREST AND
CLIMATE CHANGE be pleased to state:

(a) whether India has a systematic and scientifically designed implementation

procedure to control air pollution in metro cities;

(b) if so, whether Government 1s planning to have such a procedure in future;

and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI BABUL SUPRIYO) : (a) to (¢) Science based approach
forms the basis of all measures being undertaken for control, abatement and mitigation
of air pollution in the country including metro cities. The Government has taken several
steps to address air pollution adopting the . scientific approach which inter alia,

include.
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. Comprehensive Action Plan (CAP) identifying timelines and implementing
agency for actions identified for prevention, control and mitigation of air

pollution n Delhi and NCR has been notified.

. National Clean Air Programme (NCAP) as a time bound national level strategy
to tackle air pollution problem across the country in comprehensive manner

has been launched.

. Based on ambient air quality data for the period of 2011-2015 and WHO
reports 2014/18, 102 non-attainment cities that failed to meet prescribed
standards of PMio have been identified for formulation and implementation
of city specific action plan under NCAP.

. Graded Response Action Plan for different levels of air pollution in Delhi and
NCR has-been notified.

. Setting up of monitoring network for assessment of ambient air quality.
. Notification of National Ambient Air Quality Standards.
. Launch of National Air Quality Index.

. Implementation of Air Quality Early Warning System for Delhi in October,
2018 in association with Ministry of Earth Sciences (MoES).

Most polluted Indian cities

13194, SHRIR. K. SINHA : Will the Minuster of ENVIRONMENT, FOREST AND
CLIMATE CHANGE be pleased to state:

{a) whether it 1s a fact that the World Health Organisation, in its report, has
enumerated 22 cities of India, out of 30 most polluted cities of the world, which 1s a

matter of concem; and

{(b) if so, the action being taken by Government to bring pollution level of these

22 cities under the controlled standards?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI BABUL SUPRIYO) : (a) The World Health Organization
{(WHO) released the WHO Global Ambient Air Quality Database (update 2018) which

TOriginal notice of the question was received in Hindi.



